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Government of Jammu and Kashmir

Finance Department
Civil Secretanat, Jammu

Notification
Jammu, the 54 March, 2018
R0 ”9 - In partial modification of Notificalion SRO 519 dated 21-12-2017, regarding
a.dgetary support to the manufacturing units in the shape of reimbursement of State Taxes for

eromotion of Industries in the State of Jammu and Kashmir, the govemnment hereby direct that
e following proviso shall be deemed to have exisled ab-initio after 5.1; namely -

* Provided that for the period from July 2017 to December 2017, the eligible unit shall file

an application on prescribed format notified by Commissioner Commercial Taxes on or before
15 April, 2018."

By order of the Government of Jammu and Kashmir

Sq/-
(Navin K. Choudhary), IAS
Pnncipal Secretary lo Government,
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! secrelary, GST Counail, New Delh.

1 M Fnanz2 Commissioners

i Prepa Res<ent Commissioner, JEK Government, New Delhi

< Fieepd Secretary 10 Hon'ble Governor

i Al Pimopal Secretanes 1o Government

- Pincpal Secrelary to Hon'ble Chief Minister.

7 1 Commyssioner/Secretanes lo Government.

i Dvsonzl Commissioner, Jammu/Kashmir,

¢ Exose Commissioner, J&K, Srinagar.

1 Commsssioner, Commercial Taxes, J&K, Srinagar !
11 Agtonal Commissioner Commercial Taxes (Adm) Jammu/Kashnur.
12 Add1nal Commissioner Commercial Taxes Tax Planning, J&K.

2 Prvaie Secretary to Hon'ble Minister for Finance.

* Privaia Sacretary to Hon'ble Minister of State for Finance

 Pesgent Kashmir Chamber of Commerce & Industry, Kashmir

1% Plesdent Federaton of industry, Kashmir.

'l Fresdanl Chamber of Commerce and Industry , Jammu

% Prescent Industnes association, Ban Brahmna, Jammu,
{ "esgenl Tax Bar Association, Jammu/ Srinagar

& Gnerd Manager, Government Press Jammu/ Kashmir.
4 Fricde Seeretary to Commissioner/ Secretary to Goverament, Finance De

emnment order file/Slock/Finance website Eh‘ p\m ?'\ I‘g :
q
{Dr. Aatlll Farced)

Under Secrela 'to lhe Government




